
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 02.12.2021 (THURSDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

02:00 PM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member (Technical) 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1. Comp App 

(AT)(CH)(Ins) 

 No. 185/2021 

Arul Prasad Senniappan 

V 

Viprah Technologies Private Limited  

P. J. Rishikesh 

P J Sriganesh 

Agil Vatachalam 

Respondent Served on 

28/08/2021 

2. Comp App 

(AT)(CH)(Ins) 

No. 192/2021 

Telangan State Southern Power Distribution Co Ltd, 

Hyderabad 

V 

Nethi Mallikarjyna Shetty RP of Techtron Poly Lenses 

Limited & anr 

Pooja Chopda 

 

Shabber Ahmed R2 

Nethi Mallikarjyna 

Shetty RP 

3. Comp. App. 

(AT)(CH)(Ins) 

No. 196/2021  

Srinivasa Rao Idupulapati 

V 

ISR Infra Private Limited & Anr 

Ramalingam & Associates JVL Bharathi R1 

Ananda Gomathi R2 

 

4. Comp App (AT) 

(CH) (Ins) No. 

215/2021 & IA 

No. 498/2021 

Amlika Mercantile Pvt Ltd.  

V  

Key Trade AG & 2 Ors.  

 

Rama Subramanian for Applicant  

V  

Anirudh Krishnan for Respondent 

Anirudh Krishnan  

Adarsh Subramaniam 

Bharadwaj -R1  

Mummaneni Vazra 

Laxmi-R3 

Shivakumar & Suresh-

R4 

5. Comp. App 

(AT)(CH)No. 

09/2021 

J. Somashekar 

Vs 

Innovative Studios Private Limited & 4 others 

Santhosh Ukkur 

R. Venkataraman 

D. Senthilkumar 

 

B. Dhanaraj R1 & R3, 

R4 

Saravana prasad-Party in 

Person 

R. Sivaraman – R5 

6. Comp App 

(AT)(CH)No. 

36/2021 

Nimmagadda Upendranath & 2 Ors 

V 

Lexus Technologies p Ltd & 12 Ors 

S V Achary & Co 

Ravi Kiran Singh 

Avinash Krishnan Ravi 

(Vakalat not filed) 

7. TA No. 17/2021 

(Comp App (AT) 

(Ins) No. 

1116/2020) 

Sumit Binani RP of KSK Mahanadi Power Company 

Ltd  

V 

Power Finance Corporation Ltd 

With 

Sumesh Dhawan 

Vaijayant Paliwal 

Ms. Charu Bansal 

Biswajit Dubey 

Spandan Biswal 

Srideepa Bhattacharya 

Neha Shivhare 

8. TA No. 43/2021 

(Comp App 

(AT)(Ins) 

No.1097/2020) 

Committee of Creditors of M/s. KSK Mahanadi 

Power company Limited through Power Finance 

Corporation 

V 

M/s. KSK Mahanadi Power Company Ltd through its 

Resolution Professional Mr. Sumit Binani 

Biswajit Dubey 

Spandan Biswal 

Srideepa Bhattacharya 

Ms. Neha Shivhare 

Sumesh Dhawan 

Vaijayant Paliwal 

Ms. Charu Bansal 

 

 

9. TA No. 28/2021 

(Comp App (AT) 

(Ins) No. 

739/2020 

Avasarala Venkateshwar Rao 

V 

Servomax India P Ltd & 7 Ors 

Rajesh Bohra  Mummaneni Vazra 

Lakshmi R1 & R2 

 

10. TA No. 74 & 

75/2021(Comp. 

APP(AT)(Ins)No. 

594-595/2020) 

G. Vinod  

Vs 

Venkataraman Jayagopal & Anr. 

Sathish Pandey Mr. Goutham 

Shivshankar – R1 

Mr. Abhijit Atur – R2 

 

Part Heard 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

11. Comp App (AT) 

(CH) No. 04/2021 

M/s. Kerala Chamber of Commerce and Industry  

V  

M/s. Tap World & 15 others 

Dhruv Dewan 

Rohan Batra  

Priya Singh Chandni 

Ghatak Padmanabh 

Sethunath 

Wills Mathews – R1  

C.S Ajit Prakash-R2  

Anil D Nair-R3, 4, 7 

Avinash Krishnan Ravi-

R16 

12. Comp App (AT) 

(CH) No.25/2021 

Indus Motor Company P Ltd & 7 ors 

V 

T. P. Anil Kumar & 3 ors 

Angad Varma 

V B Sivakumar 

Shardul Amarchand 

Mangaldas & Co 

Caveator for R1-R4 



For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

13. TA No. 13/2021 

(Comp App (AT) 

(Ins) No. 

850/2019) 

S. P Coal Resources P Ltd 

V 

Indus Fila Litd & 3 ors 

Goutham Shishankar Supriya Jain 

Tushar Mudgal for RP 

Yugank Goel – R2 

Shreyas Jayasimha 

Akash Sherwal – R4 

14. Comp App (AT) 

(CH) (Ins) No. 

226/2021 

Edelweiss Asset Reconstruction Company Ltd 

V 

V Mahesh 

T.K. Bhaskar 

Srinath Sridevan 

K. Harishankar 

Savitha Devi – R2 

R1 - Notice Served 

15. TA No.38/2021 

(Comp App (AT) 

No. 80/2021) 

State Bank of India 

 V 

Bharath Infra Export & Import Ltd  

Sanjay Kapoor 

V M Kannan 

Mega Karnwal 

Arjun Bhatia 

Lali Rajput 

Garima Jain 

Balaji Srinivasan -

Respondent 

 

Copy to:  

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                         (Chennai Bench) 

 

For Assistance,         

 1.Dy.Registrar - PH No. : 044-2888 0500 

               CELL   : 99402 25692 

2.Court Officer  - PH No. : 044-2888 0450 

                      CELL  : 94458 92169 

 

http://www.nclat.nic.in/

